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GOVERNMENT OF INDIA
MINISTRY OF F INANCE
(DEPART MENT OF ¢ENVENUE)

N3T IF ICATION.
CINCOME T4 )

Noo L11? (F.No,197/237/83~IT(AI): In exercise of the powers

ropferred by sub-clause (iv) of clause (23C) of Section 10 of
ihe Inmome=~tax Act, 1961 (43 of 1961), the Central Government

hercby notifies "Indian Peoples Famine Trust® for the purpose
of the said section for the perind covered by the assossment
years 1983~84.to 1883~86.

( R, Ko TEWARI ) :
UNDER SECRETARY T0 THE GOVEKNMENT- OF  INDIA
The Manager,
Goverpment of India Press, o
Ring tipad, Mayapuri Industrial Area,
(Near hajouri Garden), Now Delhi.

L

Copy tot= ;

1« Tho Hony. Secrevary, Indian Pegplas Famine Trust, :
¢/o. Ministry of Agriculture (Depit.of Agr. & Co-ope), .
Krishi Bhawan, New Delhi, - ’ TR,
2, Thg Commissioner of Income—-tax, Delhi=sVI, New Delhi,

. with ref. to his letter No,CIT/D=\ I/'EMQS/TE.(Z{Q)/TQIHQ,_

dated 15,6, 84. :

3. All Commissionars of Income-tax, '

4, Directors of Ins,(IT)/(r&S)/(P&PR}/(Inv.,), Now Delhi, -

5. Director of 0&" Sorvicus (Income-tax), Ist Floor, Aiwan-o-
Ghalib, Mata Sundri Lane, New Qelhi (5 copies), ‘

6., All Officers & Sections of I.T.wWing of C.B.D.T., New Delhi,

7. Comptrollor & Auditor General of India, New Delhi(20 eopies),
B, Bulletin Section of Diu, of Ins,(hS&Pk), New Delhi (5 copies).
9, Dirwcter of iraining, I3, National Academy of Qireet Taxes,
Staff Collogu, Nagpur {5 copics).:

40, Shri P.K.Kartha, Jt, Secy., Ministry of Law, Jusiiec & Company

Affairs (Duepartmunt of Legal Affairs),. New Delhi,



